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who held the discussion with the Management
and the matter has been mutually settled for
the time being.

Shortage of Steel in Kerala
7941. SHRI VAYALAR RAVI: Will the

Minister of STEEL AND MINES be pleascd
to state :

(a) whether Government are aware that
90 stecl furniture factories in Kerala have been
closed down due to shortage of supply of the
steel materials, particularly the CR Sheets ;
and

(b) if so, the steps taken for the supply of
of steel material to these factories ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES (SHRI
SHAHNAWAZ KHAN) : (a) Due to general
shortage of steel, industrial units including
furniture factories may be facing difficulties to
some extent in all parts of the country includ-
ing Kerala. Government, however, have no
readily available information regarding the clo-
sure of steel furniture factories in Kerala due to
shortage of steel.

(b) All efforts are being made to raise
production in our Steel Plants and to clear
imports to the extent required.
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Service Conditions in M. P.’s Canteensat
South and North Avenues, New Delhi

7943, SHRI P. ANTONY REDDY : Will
the Minister of LABOUR AND REHABILI-
TATION be pleased to state :

(a) the sexvice conditions that are existing
in M. P."s Canteens both at South and North
Avenues ; and

(b) the number of workers employed in
cach of these canteens ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRIR. XK. KHADIL-
KAR): (a) The MP#’ canteens at South Avenue
and North Avenue are run by private caterers.
There are no written rules at these canteens go-
verning the service conditions of the employees.
It has been reported to Government that the emp-
loyees in the canteen at North Avenue are paid
wages varying from 50 to Rs, 100 with free
board and lodging, and that hours of work and
leave entitlement etc. are according to the
Delhi Shops and Establishments Act, 1934, At
the canteen at South Avenue, the caterer
claims to be employing only casusd labour on
daily rates of wages.

(b) The number of workers employed in
the South Avenue and North Avenue canteens
is 8 and 11 respectively.

Arrears of Empleyees Provident Fund
with Mica Mines Companies

7944. SHRI JAQANNATH MISHRA:
Will the Minister of LABOUR AND REHABI-
LITATION be pleased to state :

(a) whether some of the leading Mica mine
companies like M/S, Christean Mica Industries,





